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Gangulli Bridge and Approach Roads
on Natlenal Highway in Seuth Kanara
District

4463. Shri Lobo Prabhu: Will the
Minister of Transport and Shipping
be pleased to state:

(a) the increased cost in the con-
struction of the Ganguli Bridge and
approach roads gn the National High-
way in the South Kanara District on
account of the repeated extensions of
the contract; and

(b) whether Government propose te
issue instructions to the effect that no
extension should be given without
recording the reasons and without the
prior approval by the next higher
authority competent to grant the
extensions?

The Deputy Minister in the Minis-
try of Transport and Shipping (Bhri
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Bhakt Darshan):

<of the House in due course.

Teachery’ Constituencies

4464, Shri Ramavatar Shastri:
8hri K. M. Madhukar:

‘Will the Minister of Law be pleased

to state:

(a) whether members are elected
‘to the Legislative Councils in diffe-
rent States from the Teachers’ Con-

stituencies also;

(b) whether any proposal to abolish
the Teachers' Constituencies is under

consideration by Government; and

" (c) if so, the reasons therefor?

The Depuiy Minister in the Minis-

try of Law (Shri D. R, Chavan): (a)
Yes, Sir.

(b) Presently there is no proposal
in this regard.

(c) Does not arise,
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